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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI
0.A. NO. 537/2022 %
MUKESH KUMAR CHAUAHAN === APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. oo RESPONDENTS

N.D.O.H. :-16.12.2025 \

ACTION TAKEN REPORT/STATUS REPORT ON _SANCTIONED __ WORK FOR
UPGRADATION OF HARDUAGANJ GOODS SHED TO_ CONTROL/ABATEMENT OF
ENVIRONMENTAL POLLUTION ON BEHALF OF DRM, NORTH CENTRAL RAILWAY. s
PRAYAGRAJ, UTTAR PRADESH

/

Pointwise works sanctioned and their current status are as follows-

[S.N. | WORK SANCTIONED STATUS OF WORK
1. Boundary wall-700m e Work of boundary wall along with sheet covering has
' been completed.
e In addition to this, plantation along the boundary
wall fence is also being done.
2. Track work for full operation e Track work has been completed
(750m from 360m) W
3. Earth filling-14700 cubic m e Current progress is 35000 Cubic m. Balance work is
(currently increased up to in progress.
49100 cubic m)
4. Provision of heavy duty ¢ Currently 700mx14m has been completed. Balance
wharf (700m x 30m x 0.6m) work is under progress.
5 Proper drainage e  Work is in progress.
system(2x700m)
6. Approach road RCC-1800m * 10.5m wide RCC road completed in 700m. work
completed in half portion of another 310m patch.
Construction is in progress on remaining portion.
7 High Mast Tower-02 ¢ Completed.
8. Provision of CCTVs for e CCTV Pole erection has been completed.
monitoying loading & ¢ HDPE duct laying work completed.
unloading areas. * Approx. 60% work completed and remaining work
under progress
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